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{b) the reasons for retaining Calcutta as
Headquarters of both Fastern and South
Eastern Railways ; and

() whether Government propose to make
Danapur th~ Headquatters of Fast-.n Rail-
way ?

THE MINISTER OF RAILWAYS (SHRI
HANUMANTHAIYA) : (a) Taking imnto ac-
count the commeicial importance of Calcutta
and administrative and operational require-
ments of the Railways coupled with economy
in expenditure, shifting of Eastern Railway
headquarters to Danapur is nut deshable.
Such a step will also  cause dislocation of work
and unnccessary inconvenienc+ 1o a large body
of siaff.

(b' Being a major port and an important
centre of industrial activity, Calcutta had been
the headquarters of the former East Indian
and Brngal Nagpur Railways. For admumistra-
tive and operationai convenience, Calcutta
continues to be the headquarters of the
regiouped Fastern and South FEastern Rail-
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Pollution of atmosphere by ash produced
from Bokare Thermal Power Plant

4101. SHRI CHAPAL BHATTACHARYA :
Will the Minister of IRRIGATION AND
POWER be pleased to state ¢

(a) whether ash from Bokaro Thermul
Power Plant, because of mechanical defictoncy,
has been polluting the atraosphore for miles
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around unchecked and in spite of protest for
the last several years ;

(b) if so, the directions be proposcs to give
to the D. V., C. authorities to stop this pollu-

tion |

(¢) whether the D. V. C. has entered into
an agreement with SahusJain Company for
conversion of Chandrapura Thermal Plant ash
into cement, if 0 the terms of the contract,
and

(d) m view of unfair labour and trade
practices by Sahu-Jain in Japla Cement Factory
and elsewhere ard pending enquities, what
s(eps Government contemplate to ensure that
ash from Thermal Plant would nol affect the
unwarv public ?

THE DEPUTY MINISTFR IN THE
MINISTRY OF IRRIGATION AND
POWER: (SHRI B, N. KUREEL): (a) to
(d). The boilers of the Bokaro Theimal Power
Station burn coal with medium ash content.
The boilers of the Chandrapura Thermal
Power Station buin coal with higher ash
content. The mechanical dust ¢ollector provi-
ded for the Bokaro [hermal Power Station
was considered adequate at the time the plant
was installed tc clear the gas coming through
the chimneys. Some fly ash accompanier the
gascs coming through the chimneys of the
Bokaro Thermal Power Station and during
some periods of the year this might be felt by
the people around., This is not due to any
mechanical deficiency of the plant. Electro-
static precipitators have beon installed in the
Chandrapura  Thermal Power Station and
these produce about 20,000 Tonnes of fly ash
daily, the disposal of which is a problem, One
of the effective ways of disposing of the fly ash
collected by Electrostatic precipitators is to
convert it into Pozzalanic Cement. DVC
has entered into an agreement with the Sone
Valley Portland Cement Co. for sale of fly ash
for manifacture of Pozealanic Cement, for s
poriod of 20 years at & rate vatying from Rs 2
per Tanue in the first year to Rs. 5 per Tonne
in the 20th Ycar. Sale of fly ash by DVC to
this Compaty is not connected with the labour
and teade proctices of the fim and is mainly
in the interest of effective disposal »° fly ash,
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